
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

              DAILY CAUSE LIST DATED 05.08.2019 (MONDAY) 

COURT II 

10:30 AM 

 

   In the Court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial) and Hon’ble Mr. Balvinder Singh, Member 

(Technical). 

For Admission (After Notice) 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 152 of 2019 

 

Sudama Chemtech Pvt Ltd & Anr. 

Vs. 

Girish Jetly & Anr. 

 

Mohit  D. Ram   

 

For Hearing 

2.  Comp. App. (AT) 

No. 11 of 2019  

& I.A No.1328 of 

2019  

Gaurangika Patel & Ors. 

Vs. 

Doloo Tea Co. (India) Ltd. 

Chitraanshul A. 

Sinha 

Kunal Singh 

 

02:00 PM 

 

   In the Court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial) and Hon’ble Mr. Kanthi Narahari, Member 

(Technical). 

For Judgment 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 653 of 

2018 

 

R.S. Cottmark (India) Pvt. Ltd. 

Vs. 

Rajvir Industries Ltd. 

 

With 

Rishabh Gupta  

2.  Comp. App. (AT) 

(Ins) No. 654 of 

2018 

Krishna Bio Tech 

Vs. 

Rajvir Industries Ltd. 

 

Rishabh Gupta  

 

 

 

 

Copy to: - 

 

1. Notice Board                                                                                                            By Order 

2. Reception                -sd/- 

3. Record File                                

4. Website: www.nclat.nic.in                                                                                   Registrar         

http://www.nclat.nic.in/

